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When the hearing of the matter was taken u today, Mr. 

Bandopadhyay, learned counsel for the applicant, submits on 

instructions from his client, that his client does not wa t to proceed 

with the case further and would like to withdraw the case. On such 

submissionp of Mr. Bandopadhyay, learned counsel)  the application 

stands withdrawn and it is disposed of accordingly without passing 

any order as to costs. Mrs. B. Ray, learned counsel appears for the 

respondents. The applicnat himself is also present. 

Yi  MEMBER (J) 	 R (A) 


